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¥ waia wars fear, fve wems w1
W@ OE | !
MR. SPEAKER: This is not going on
vecord.
(Interruptions)*
MR. SPEAKER: This Member is not

foing on record.
(Interruptions)*

WA WENEE : A T ToE
TFT TAT FAT AMEA &, I8 AT TEH
21 W afr feepw waEmnr 2,
afFT 7g waA@ T g1 W W
fear, st FTar 491

I cannot allow.
(Interruptions) *

MR. SPEAKER: Do not record. It
is irresponsible.
(Interruptions) *

MR. SPEAKER: Not allowed,
(Interruptions)

ot AT SrwT wreat (§297):
TR 9T A WT FX @ E 7

MR. SPEAKER: # sz fegr &Y
IS HTAT 9T

1 have already writ-
ten. 1 have already taken it up. Noth-
ing goes on record.

(Interruptions)*

=it T fawr omam (3f9T) ¢
weger S, fage § FrA sgaear amy
Nt wrf AT A g

MR. SPEAKER: This is a State sub-
ject. 1 do not deal with it. The Home

Ministry’s Demands are coming. You
can mention it then. Not allowed.

SHRI HARIKESH BAHADUR: The
serioug bungling. ..

PHALGUNA 24, 1904 (SAKA)

oL 39‘

MR. SPEAKER: Not allowed. Over-
ruled. Irrelevant.

SHRI A. NEELALOHITHADASAN
NADAR (Trivendrum): The people of
Kerala are starving. There is no rise....

MR. SPEAKER: You give some mno-
tice.
(Interruptions)
MR. SPEAKER: That is under com-
sideration. Not allowed.
(Interruptions)

PAPERS LAID ON THE TABLE

ANNUAL REPORT OF AND REVIEW ON
THE WORKING OF INDO-BURMA PETROLEUM
CoMPANY LIMITED, CALCUTTA, MESSRS
BALMER LAWRIE AND CoMpANY L.TD, FOR
1981-82 AND A STATEMENT FOR DELAY.

THE MINISTER OF ENERGY (SHRI
P. SHIV SHANKAR): I beg to lay -m
the Table.

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section 619A
of the Companies Act, 1956:—

(i) Review by the Government on
the working of the Indo-Burma Petro-
leum Company Limited, Calcutta, and
it subsidiary = Messrs Balmer Lawrie
and Company Limited for the y=ar
1981-82.

Report of the Indo-
Burma Petroleum  Company Limited,
Calcutta and its subsidiary Messis.
Balmer Lawrie and Company Limited
for the year 1981-82 along with Audited
Accounts and the comments of the
Comptroller and Auditor General there-
on,

(i1) Annual

(2) A statement (Hindi and Enz-
lish versions) showing reasons for de-
lay in laying the papers mentioned at
(1) above.
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